FORM B
PUBLIC ANNOUNCEMENT

[Regulation 12 of the Insolvency and Bankruptcy
Board of India (Liquidation Process) Regulations, 2016]

FOR THE ATTENTION OF THE STAKEHOLDERS

SHREE RADHE METALIKS PRIVATE LIMITED
PARTICULARS DETAILS

-| NAME OF CORPORATE DEBTOR |SHREE RADHE METALIKS PRIVATE LIMITED

- | Date of Incorporation of Corporate |27/12/2010

Debtor

.| Authority under which Corporate | ROC-Mumbai

Debtor is Incorporated/Registered

4.| Corporate Identity No. / Limited U27310MH2010PTC211440

Liability Identification No. of

Corporate Debtor

N

w

5. Address of the registered office Registered Office: 512, Ashirwad Building,
& principal office (if any) of 64/E, Ahmedabad Street, Carnac Bunder,
Corporate Debtor Masjid Bunder East Mumbai- 400009 IN

6. | Date of closure of Insolvency 24.03.2023

Resolution Process

7.| Liquidation commencement date | 24.03.2023 (Order Received
of Corporate Debtor on 29.03.2023)

8.|Name & Registration Number of Name: Prabhakar Kumar
Insolvency Professional acting Regn. No: IBBI/IPA-002/IP-N00774/
as Liquidator 2018-2019/12373

9.| Address and Email of the liquidator | Address: Building No.1, Shiva Enclave,
as registered with the Board 3rd Floor Pitampura, New Delhi-110034

Email Id: prabhakar_acs@rediffmail.com

10.{ Address and e-mail to be used for | Address: 18A, 3rd Floor, 84 Dholakawala Building,
correspondence with the liquidator | Janmabhoomi Marg, Fort, Mumbai - 400 001
Email: cirp.srmpl@gmail.com

1. Last date for submission of Claims | 28.04.2023

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench (Court - 1V)
has ordered the commencement of liquidation of the Shree Radhe Metaliks Private Limited
on 24.03.2023 (copy of order received on 29.03.2023). The Hon'ble NCLT appointed the
undersigned as Liquidator on 24.03.2023.

The stakeholders of Shree Radhe Metaliks Private Limited are hereby called upon to submit
their claims with proof on or before 28.04.2023, to the liquidator at the address mentioned
againstitemNo.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016, shall be deemed to be submitted under section 38. sd

Prabhakar Kumar
Date :30.03.2023 Liquidator of Shree Radhe Metaliks Private Limited
Place : New Delhi Regn.No.: IBBI/IPA-002/IP-N00774/2018-2019/12373
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Covid cases in India climb
to 5 month high

PRESS TRUST OF INDIA
New Delhi, March 29

INDIA RECORDED A single-
day rise of 2,151 new coron-
avirus cases, the highestin five
months,while the active cases
increasedto 11,903,according
to the Union health ministry
data updated on Wednesday.

Atotal of 2,208 cases were
recorded on October 28 last
year.The Covid-19 death toll
hasincreasedto 5,30,848 with
seven latest fatalities — three
reported by Maharashtra, one
by Karnataka and three recon-
ciled by Kerala.

According to the data
updated at 8 am, the daily pos-
itivity was recorded at 1.51%,
while the weekly positivitywas
pegged at 1.53%.

The total tally of Covid cases
was recorded at 4.47 crore

A total of 2,208 cases
were recorded on
October 28 last year. The
Covid-19 death toll has
increased to 5,30,848

e
(4,47,09,676) The active cases
now comprises 0.03 per cent of
the total infections, while the
national Covid-19 recovery
ratehasbeenrecordedat 98.78
per cent,according to the min-
istrywebsite.

The number of people who
haverecuperated from the dis-
ease surged to 4,41,66,925,
while the case fatality rate was
recorded at 1.19%.

According to the ministry's
website, 220.65 crore doses of
Covid vaccine have been
administered in the countryso
far under the nationwide
Covid-19 vaccination drive.

Karnataka election on May 10,
results three days later

EXPRESS NEWS SERVICE
New Delhi, March 29

THE KARNATAKA ASSEMBLY
electionswill be held ina single
phase on May 10, followed by
the counting of votes on May
13, the Election Commission
(EC)announced onWednesday.
The term of the state’s Assem-
bly,which has 224 seats, ends
on May 24.

The nomination process
would begin on April 13,with
the gazette notification being
issued. The last date for the
nominationswould be April 20.
They will be scrutinised a day
later.April 24 is the last date for
withdrawal of candidature. A
total of 5.24 crore electors will
be eligible to vote in the polls.

CEC Rajiv Kumar ana ECs Anup Cﬁanara Panaey ana Arun

Goel at a press meet in New Delhi, Wednesday AN

Chief Election Commissioner
Rajiv Kumar said that “money
power” was a challenge in the
state, along with "youth and
urban apathy”.

Kumar added that all those
turning 18 years of age before
April 1would be eligible tovote,
with the EC enabling them to
submit registration forms in
advance to get enrolled. Due to

themove,hesaid,41,432young
voterswhowould be turning 18
between January 2 and April 1
will be able tovote.

For the first time in Kar-
nataka, electors over the age of
80 years (12.15 lakh) and Per-
sons with Disabilities (5.5 lakh)
will be provided a home-voting
facility.The CECnoted that PwD
electors had increased from 2.5

lakh in 2018 due to the EC’s
focus to have a more inclusive
electoral roll. He said that over
73,200 PwD and 80+ voters cast
theirvotesfromhomeinthelast
five Assembly elections in
Tripura, Nagaland, Meghalaya,
Himachal Pradesh and Gujarat.

“For one vote, three to four
persons go.All the political par-
ties are informed. It is video-
graphed.The secrecyisnotcom-
promised. But it’s worth the
effort,” said Kumar.

He said that forty “ethnic
polling stations”would beset up
formembers of the Jenu Kuruba
and Koraga tribal groups. The
CECssaid that out of the 42,756
trans personsinthestate,the EC
was able to enroll 41,312
through outreach efforts.

US slashes visitors visa
wait time for Indians

LALIT KJHA
Washington, March 29

THE WAIT TIME for a US visi-
tor's visa interview in India
hasbeenreduced by 60% this
year,a senior official has said,
attributing it to the slew of
measures taken by the Biden
administration, including
opening more diplomatic
missions in India and abroad
to process these applications.

India was one of the very
few countries where applica-
tions for US visas saw a major
upswing after coronavirus-
related travel restrictions
were lifted.

There have been growing
concernsinIndiaoverthelong
waiting period for first time
visa applicants, especially for
those applying under B1 (busi-
ness) and B2 (tourist)

categories.

The waiting period of first
time B1/B2 visa applicants in
India was close to 1,000 days
in October last year.

DeputyAssistant Secretary
of State for Visa Services Julie
Stufft told PTI that the goal of
the State Departmentisto get
to 1 million visas issued this
year, which would be above
the pre-pandemic number.

"We have increased the
number of officers going to
India.We have set up arrange-
ments, which is unprece-
dented, with other embassies
in the world like Bangkok to
take Indians who are seeking
visas. We are opening a new
consulate in Hyderabad...and
we're just focused on making
sure that we can bring the
wait time down in India,”
she said. —PTI

FORM B

SARASWAT CO-OP. BANK LTD |

¢ * Saraswat

«f Bank (Scheduled Bank)

Zone - 5 Mustifund Saunstha Bldg, D Dada Vaidva Road,
Fanaji-troa 403 001 Tel. No. 0832-2430907 /2431804

POSSESSION NOTICE

{Under Bule 8 (1) of the Security Interest (Enforcement) Rules, 2002|

Whereas the undersigned being the authorised officer of Saraswat Co-
op. Bank Ltd., under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 (34 of 2002] and
in exercise of power conferred under Section 13 [12] read with rule 3 of
the Security Interest [Enforcement) Rules 2002 issued demand notice
dated 03.01.2023 calling upon the Borrowers/Guarantors/Mortgagors
Mr. Sawant Abaji Prabhalkar, Proprietor of M/s. Sawant Traders,
Mrs. Sawant Manisha Abaji, Mr. Pawaskar Rajesh Ashok, to repay the
amount mentioned in the notice being Rs, 1,13,20476.24[Rupees One
Crore Thirteen Lakhs Twenty Thousand Four Hundred Seventy Six
And Paise Twenty Four Only) as on 03.01,2023 plus interest thereon
within 60 days from the date of receipt of the said notice

The Borrowers,/ Guarantors/Mortgagors having failed to repay the amount,
netice is hereby given to the borrowers / Guarantors / Mortgagors and the
public in general that the undersigned has taken symbolic possession
of the property described herein below in exercise of powers conferred on
him under sub section (4) of section 13 of the Act read with rule 8 of the
Security Interest (Enforcement) Rules, 2002 on this 24™ day of March,
2023.

The Borrowers,/Guarantors,/Mortgagors in particular and the public in
genetal are hereby cautioned not to deal with the property and any dealings
with the property will be subject to the charge of Saraswat Co-op, Bank
Ltd. for total outstanding amount of Rs. 1,13,20,476.24 (Rupees One
Crore Thirteen Lakhs Twenty Thousand Four Hundred Seventy Six
And Paise Twenty Four Only) as on 03012023, with further interest
thereon

The Borrowers/Guarantors /Mortgagors attention 1s invited to provisions
of sub section (8] of section 13 of the Act, in respect of tme available, to
redeem the secured assets.

DESCRIPTION OF THE PROPERTY
1. All that premises Lying being and situate at Property No. 1,/263 A on
Plot Bearing Survey No. 143, Hissa No. 5/1, at Harkul-Budruk,Tal-

kankavli, Dist-Sindhudurg 416602, Admeasuring Plot area 22 Gunthas,
Built up Ground area 853 sq.fts. and first loor 790 sq. fts.

2. All that premises lying being and situate at Survey No. 23 1A, Hissa No.
42, Flat No. F-5, 1" Floor, Building Known as "Shri Rameshwar Dirbadewvi
Plaza" at Kankavali, Tal-Kankavali,Dist-Sindbudurg. Admeasuring area
730 sq.fts.

Dhate : 2403, 2023
Place : Kankavli

Sd/-
AUTHORISED OFFICER

Saraswat Co-op.Bank Ltd.
Under Section 13 (4] of The Securitisation and Reconstruction of

PUBLIC ANNOUNCEMENT

[Regulation 12 of the Insolvency and Bankruptcy
Board of India (Liguidation Process) Regulations, 2016]

FOR THE ATTENTION OF THE STAKEHOLDERS OF

SHREE RADHE METALIKS PRIVATE LIMITED
PARTICULARS DETAILS

'-| NAME OF CORPORATE DEBTOR |SHREE RADHE METALIKS PRIVATE LIMITED

2.| Date of Incomparation of Corporate | 2711202010
Deblor

3. | Authority under which Corporate | ROC-Mumbai

Debtor is Incorporated/Registerad

i=-

Corporate kdentity Mo, / Limited
Liability Identification Mo, of
Corporate Debtor

U273 0MHZO10PTC211440

3.| Address of the registered office
& principal office (il any) of
Corporate Debior

Registered Office: 512, Ashirwad Bulding,
B4/E, Ahmadabad Street, Camac Bunder,
haspd Bunder East Membai- 400002 IN

§.| Date of dosure of Insolvency 24.03.2022
Resolufion Process

T |Liguidation commencement date | 24,03, 2023 (Ovdar Recanved
of Corporate Debtor on 28.03.2023)

& [MWame & Regisiration Membsr of
Inzolvency Professional acting

Mame: Prabhakar Kumar
Regn. No: IBEIIPA-D0ZTP-NOOT T4/

a5 Liguidator 2018-2019M12373
8. | Address and Emad of the liquidator | Address: Building No.1, Shiva Enclave,
as registered with the Board 3rd Floor Pitampura, New Delhi-110034

Email Id: prabhakar_acs@rediffimad com

Address; 184, 3rd Floor, 84 Dhalakewala Bulding,

Janmabhoomi Marg, Fort, Mumbal - 400 001
Email; cirp srmpligmail.com

'\|Last date for submission of Claims | 28042023

Matice is heraby given that the National Company Law Tribunal, Mumbai Bench (Court - V)

has ondered the commencemeant of Bpuidation of the Shree Radhe Metaliks Private Limited

on 24.03.2023 {copy of order received on Z9.03.2023). The Honle WCLT appoinied the

undersigned as Liquidator on 24032023,

The stakeholders of Shree Radhe Metaliks Private Limited are hereby called upon 1o submit

their claims with prool on of before 28.04.2023, 10 the liquidator al the address mendionad

against tem Mo 10,

The fimancal credilors shall submit thair clasms with proof by electronic means oaly. All other

craditars may submit B claimswith the proof in parson, by postor by lecironic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakaholder Soes mol submit e clams during the bguidaton procass, the claims

submitied by such a stakeholder during the corporate insalvency resolulion procass under the

Insalvency and Bankruptcy Boand of India {Insohency Resolulion Process for Comparale

19| Address and e-mail 1o be used for
correspondence with the liqguidator

-

areers

BHIMTHADI EDUCATION SOCIETY DAUND

DrAmbedkar Chowk, Daund Dist Pune{413801)
Reg Mo, 5 380 D, 12 March 193]
02 11T-262548
E-mail:bes [ 92000vahoo. com
Website:- warw kgkod.in

WANTED

Applications are invited from only gualified candidates for the |
posts of full Time Assistant Professor (Granted) in Late. Kisandas |
Gulabehand Kataria College, Daund. Tal-Daund, Dist. Pune |
Maharashtra- 413801 against the clear vacancy and subject to |
availability of the work-load and the approval of Director of |
Hizgher Education Pune.

Sr.No. Subject No. of Vacancies | Reservation
1. Botany 1 VI(A) 01
3 Physics l NT(C) -01
3, Chemistry y OBC- 02
e o= | EWS- 01

Total 5

Qualilications/Fay Scales, rules & regulations as per UG.C. and |
Government of Maharashtra Hizher & Technical Education |
Department, Resolution No.misc-2018/C.R.56/18/UNI-1 |
Mantralaya Annex, Mumbai-400032, Date-08 March 2019 and |
Savitribai Phule Pune University Pune, Pune are applicable, |
Candidates are advised to refer our website www.kgked.in and |

nvites applications ror

e following vacancies in
on an Ad-hoc basis for the academic year 2023-2024

Sr. No.| Subject No. of Posts
T | English 2 FulTtime
2. | Marath TPart time
s o e
4. | Economics 1 Part time
5. | Mathematics TFull fime
6. | History TFull time
7 ;' Sociology 1 Full time
8. | Psychology 11 ;:IrltTinr:]Z
9. | Chemistry 1 Full time
10. | Biology 1 Full time
11. | Physics 1 Part time
12. | Information Technology 1 Full time (Leave Vacancy)

Qualifications: Candidates with M.A/M.Sc and B.Ed are eligible to apply.
» Prescribed Application Form for a teaching position is available on
our College Website www.xaviers.edu in the ‘Vacancies’ Section

in the PDF format.

» Please download the prescribed Application Form for the teaching
post as mentioned above and send us the hard copy of the duly

filled in form with the photo copies of the required documents/

certificates by speed post, courier or by hand delivery addressed|
"to “The Principal, St. Xavier’s College - Autonomous, 5,
Mahapalika Marg, Mumbai — 400 001” so as to reach the College
within 10 days from the date of publication of the advertisement.

* Please do not send us soft copy of the application form and/or
C.V. and other documents as attachment by email.

ST. KRVIER'S COLLEGE, MUMBAI - 40000

(Christian - Minority Institution)
nvites applications for the following vacancies in the Self-Financec

Interested candidates should send the application to The |
Sdl- Secretary, Bhimthadi Education Society Daund, Tal- Daund, Dist- |

Commerce Stream of the Junior College on an Ad-hoc basis
for the academic year 2023-2024

Financial Assets and Enforcement of Security Interest Act, 2002 § | Persons) Requlations, 2016, shall be desmed to be submilted under saction 38,

Prabhakar Kumar Pune, Maharashtra Pin 413801 alongwith all the certified copies of | ] -
Date :30.03.2023 Liquidator of Shree Radhe Metaliks Private Limited N 1m. e e T e Em BB -mﬂm 0 Sr. No.| Subject . No. of Posts
Place : New Delhi Regn.No.: IBBUIPA-D02/IP-NO0T74/2018-2019/12373 ey FLOREU st 1y : i i 1. | English " 1Fulltime
advertisement on the above mentioned address. .
Note: 1) Those candidates who are in service may apply through | 2. | Marathi 1CHB
L&T Finance Limited proper channel. 2) Candidates belonging to reservation category | 3. French 1 Full time
Registered Office: 15" Floor, PS Srijan Tech Park : : g . PR N _ . .
Plot No. 52, Block DN, Sector V, Salt Lake City T F- - ! s . may 5“"_“‘“ _““'—1 cop} ﬂ_f 3PF'|“:““““_ to Df*llu'f;" Registrar, : 4. | Economics 1 Full time
Kolkata 700 091, District 24-Parganas North. I & INnancia ervices Reservation Cell Savitribai Phule Pune University, Pune- 411007, | - _ TEulime
CIN No.: U65910WB1993FLC060810 3) Reserve category Candidates should submit Cast Validity | 5 _ Mathematics 1 Part time
Branch office: Thane Certificate at the time of appointment. 4) The above recruitment | | "Organization of Commerce & .
will be done subject to outcome and final order of Hon'ble Court in | 6. | Management 1 Full time
writ petition no. 12051/2015, 5) TA/DA will not be payable for 7. | Secretarial Practice 1 Full time
attending the interview. 1 , .
8. Book Keeping and Accountanc 1 Full time
DEMAND NOTICE I°C Principal, Secretary, - Ping Y
Under Section 13(2) of Securitization and Reconstruction of Financial Assets & Enforcement of Security Interest Act 2002 (Herein after referred to Late K. G. Kataria College, Bhimthadi Education Seciety, | 9. | Health and Physical Education 1 Part time
as The Act)  Daund  Daund , ; :
We have issued Demand Notice under Section 13(2) of the Act to you all (Borrower/s, Co-borrower/s & Guarantor/s) through Registered Post Acknowledge Due, as 10. I Information technology 1 Full time
you have defaulted in payment of interest and principal installments of your loan account, and have failed and neglected to clear the said outstanding dues. As a 1. : Hindi 1 CHB

result, the loan account has been classified as Non-Performing Asset (NPA) in the book of account in accordance with the directives relating to asset classification
issued by the Reserve Bank Of India. The Notice has been returned as “undelivered” and therefore we are now issuing this notice to you all under 13(2) of the Act
and hereby calling upon to repay the amount mentioned in the notice appended below to the L&T Financial Services. (Formerly known as L&T Housing Finance
has merged with L&T Finance Limited (‘LTF’) w.e.f. 12th April, 2021) within the period of 60 Days from the date of this Paper Notification together with further
interest and other charges from the date of Demand Notice till payment or realization. In case you are not discharging your liabilities under the terms of this
notice, we shall be constrained to exercise all or any one of the rights conferred under Section 13(4) or Section 14 of the Act. “This is without prejudice to any
rights available to us under the Act and/or any other law in force from time to time.”

Qualifications: Candidates with M.A. / M.Com. / M.Sc.(IT)/ MCA and|

B.Ed. are eligible to apply.

» Prescribed Application Form for a teaching position is available on|
our College Website www.xaviers.edu in the ‘Vacancies’ Section
in the PDF format.

» Please download the prescribed Application Form for the teaching
post as mentioned above and send us the hard copy of the duly filled
in form with the photocopies of the required documents/certificates

¢ Saraswat
Bank

Saraswat Co-operative Bank Ltd.

Demand Notice date / NPA date /

Loan Outstanding Amount [Scheduled Bank) - -
Account Co-l)Bc())rrr?v‘:lveerl}/s,sh?ame g _ Description of the Inmovable Property (Mortgaged) by speed post, courier or by hand delivery addressed to
Number NPA Date Outstanding “The Principal, St. Xavier’s College - Autonomous, 5, Mahapalika

Amount (%) As On
Rs. 75,27,044.57/-

Marg, Mumbai — 400 001" so as to reach the College within 10 days
from the date of publication of the advertisement.

150 JUNIOR OFFICERS

64937, Daptardar Date: 14/03/2023 (Rupees Seventy Five Lac | All The Piece And Parcel Of The . P d t q ft fth lication f dlor C.V
H151702703190 | 2. Darshna Ranjeet NPA Date: 04/02/2023| Twenty Seven Thousand | Property Address: Flat No. 2102, Admeasuring 56.234 Sqg.mtrs Carpet Area ease do not send us soft copy of the app 'C? lon form and/or L. V.
64937L Daptardar Forty Four and Fifty Seven | Alongwith Enclosed Balcony 2.970 Sq.mtrs Pation/balcony, 1.895 Sg.mtrs and other documents as attachments by email.

H151702703190 | 1. Ranjeet Dilip Demand Notice Schedule-1

The largest Multi-State Co-operative
Bank in India with a 104 year legacy,
having 289 branches in India with a total
business size of Rs 71,500 Crore is looking
for 150 Junior Officers-Marketing &
Operations (Clerical Cadre) for its
branches in Mumbai (MMRDA) and
Pune.

Qualification: Graduate (any stream)

Experience: Minimum one year in Bank /
Subsidiary of Bank / NBFCs / Insurance

Paise) As On Date
13-03-2023

Dry Balcony On The 21st Floor In The Building No. T5 In The Building Known
As Puranik City Reserva, Vadavali, Mogharpada, Ghodbunder Road Thane
(w) Total Area 59.099 Sg.mtrs

4‘;& Vasai Vikas Sahakari Bank Ltd.

A leading & fast groweng Urban Co-opersive Bank having Business Tumover of mone than Ra. 2400
Corore:s, inviles appiications from the aligible aspirants far the post of:-

Sd/-
Authorized Officer
For L&T FINANCE LIMITED

Date: 30.03.2023
Place: Thane

ASSISTANT GEHNERAL MANAGER - IT No. of Post <1

Education & Cerification Requirement ;

Graduate (BE, BTECHY Poat graduste/Degres in Computer science, Information
Tachmology, Information Systems or related fisld.

CISACISMICOHNA will be an added advantage

Experence:

A candidate must have at least 10 years work exparience at senior Leadership role
in eithers Private’PubliciSmall Finance'Co-operative Banks IT damain,

Job Responsibilities

=Techno - functional knowledge on Core Banking system {implemantation, migration,
support) will be given preferance.

= Should have demonstrated skills in managing banks entoe 1T Infrasinechere
{including System & Network Administration), Vendor Management

L&T Finance Limited

Registered Office: 15" Floor, PS Srijan Tech Park
Plot No. 52, Block DN, Sector V, Salt Lake City
Kolkata 700 091, District 24-Parganas North.

CIN No.: U65910WB1993FLC060810

Branch office: Raigad

@ L&T Financial Services

DEMAND NOTICE C{Jmpar‘l {SEIE 5} * |ndividual contributor with the knowledge on digital payments (E-commerce,
. e s . . . . . 3"[ ' ATM.POSE,OR coda).
Under Section 13(2) of Securitization and Reconstruction of Financial Assets & Enforcement of Security Interest Act 2002 (Herein after referred to - Implementation/On boarding Knowledge & support on digital products like
asThe Act) _ | | Age: Not more than 30 years as On | [NerTRIGS MPSUPL esee ek & Coma
We have issued Demand Notice under Section 13(2) of the Act to you all (Borrower/s, Co-borrower/s & Guarantor/s) through Registered Post Acknowledge Due, as ould have Knowledge on Infosec Lovernance, Ris ompliance
D1 DSEDZS implementation

you have defaulted in payment of interest and principal installments of your loan account, and have failed and neglected to clear the said outstanding dues. As a
result, the loan account has been classified as Non-Performing Asset (NPA) in the book of account in accordance with the directives relating to asset classification
issued by the Reserve Bank Of India. The Notice has been returned as “undelivered” and therefore we are now issuing this notice to you all under 13(2) of the Act
and hereby calling upon to repay the amount mentioned in the notice appended below to the L&T Financial Services. (Formerly known as L&T Housing Finance
has merged with L&T Finance Limited (‘LTF’) w.e.f. 12th April, 2021) within the period of 60 Days from the date of this Paper Notification together with further
interest and other charges from the date of Demand Notice till payment or realization. In case you are not discharging your liabilities under the terms of this
notice, we shall be constrained to exercise all or any one of the rights conferred under Section 13(4) or Section 14 of the Act. “This is without prejudice to any
rights available to us under the Actand/or any other law in force from time to time.”

Demand Notice date / NPA date /

= Ensure Complance in terma of cyber securty compliance {Level 3) as per RB|
guidalinss.

= Should hawes Knowtedge on InfoSes Governancs, Risk & Gompliance mplemantatia
= Candidate must be result-onented and shall be responsible for managing CBS In a
time bound manner.

= Hars o engwre smoolh lunclxning of day-lo-day routing IT cparations of the bank,
anabysing wark-flows, establishing priorities, developing standards and ensuring
timely execution of all IT-related regulatony matiers.

Age: Maximum 55 years,

Domicile Certificate of the state of
Maharashtra is mandatory and local
residents will be preferred.

Only suitable candidates as per Bank's
parameters will be called for interview.

Coribaria for all above post

Loan Borrower/s & Outstanding Amount o ST 7 3 = Freference will be given to incumbent having experience in co-
ﬁfﬁgg:: Co-borrower/s Name Outstanding Description of the Immovable Property (Mortgaged) EI|Q1hEE EEHd]datEE ma'll.'.r apply D["||||"|E operative banking sector
NPA Date : 1 : = Must possess axcallant Communication Skills in English, Marathi &
Amount (?) As On on the Careers Section of Bank's official Hindi and should be a go-getter

H148542205181 | 1. Mayaram Jairam Demand Notice Rs. 22,19,402.16/- Property Address: Flat No. K1-014 Area Admeasuring 27.01 Sq.mtrs., i.e. 291 i . = Appaintment of the selected incumbent s subject to hisfher being

12614, Gaur Date: 14/03/2023 (Rupees Twenty Two Lac | Sq.feet Carpet Area Alongwith Varanda Admeasuring 4.72 Sqg,mtrs i.e. 51 WEhSItE httpE.HWWW.Eara Ewathank.ﬂﬂ m declared medically fit as per the requirement of the bank.
H148542205181 | 2. Lilavati NPA Date: 04/01/2023| Nineteen Thousand Four | Sq.feet On The Ground Floor Of The Building Named As “Xrbia Warai” u pt.D UB;D4I2 023 = Candidates will be shortlisted based on the information supplied by
12614L Hundred Two and Sixteen | Village Warai Tarfe Waredi. Taluka Karjat, Dist. Raigad Maharashtra410101 them in their application and otherwise. If material information is mot

found to the satisfaction of the Bank anytime, the Bank will have

Paise) As On Date : 1 : the
discration to reject such applications.

13-03-2023

= Relaxation for age, experience and gualification will ba at tha
discration of Board of Directors.

H155340206190 | 1. Yogesh Pratap Singh | Demand Notice Rs. 26,74,457.00/- Property Address: Residential Duplex Apartment Admeasuring 57.69 Square

25041, 2. Sapna Singh Date: 15/03/2023 (Rupees Twenty Six Lac Meter Flat No. 008 Situated On The Ground Floor In PP3 Building Of The T T —
H155340206190 NPA Date: 31/01/2023| Seventy Four Thousand | Complex Known As “Xrbia Express City PH-I" Village - Madap, Near Madap e Ry bt " -:Eh' ’; ot PRl shifhnbesn
25041L Four Hundred Fifty Seven | Bus Stop Kharpada— SavroliR Lonavala, Dist. Raigad Maharashtra 410203 esumes within 10 days to.

ACTING GEMERAL MANAGER
Vasai Vikas Sahakari Bank Ltd, {Scheduled Bank).
Head Office, Oop, Chimgl Appa Ground, Mear vasal Depol Vasal (W), Dist. - Palghar 401 501

Sd/- Email ID- hrdi@vasaivikasbank.co.in
Authorized Officer
For L&T FINANCE LIMITED

Only) As On Date
13-03-2023

Date: 30.03.2023
Place: Raigad

financi“. ep. .in

Note: So far as Recruitment & Selection Process s concerned bank reserves its rights.
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